(a) whether construction work of an underpass to link Sarita Vihar to Okhla Industrial Area
at Mathura road is withheld;

(b} the reasons for withholding the above said work; and
{c) by when this work is likely to be completed ?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT (SHFH SAUGATA
ROY): (a) No, Sir.

{b) Question does not arige in view of the reply at (a) above.

{(c¢) Delhi Development Authority has informed that work is likely to be completed by
31.03.2012.

Development of Metro Rail System in States

1546. SHRI T.K. RANGARAJAN : Will the Minister of URBAN DEVELOPMENT be pleased to
state:

(a) whether proposals have been received from various States for the development of
hMetro Rail System in their respective States;

{b) if so, the details thereof; and
(c) the present status of all the proposals, proposal-wise details thereto?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT (SHRI SAUGATA
ROY): (a) to (c) The details of proposals received from various States by the Union
Government for providing metro rail connectivity in metropolitan cities in the country and their
status are given in the Statement. [Refer to the Statement appended to answer to USQ No. 1538

part (e)]
Inclusion of Warrangal under JNNURM

1547, SHRIMATI GUNDU SUDHARANI: Will the Minister of URBAN DEVELOPKMENT he
pleased to state:

{a) whether it is fact that Warrangal has been included under Jawaharlal Nehru Mational
Urban Renewal Mission (JNNURNM);

{b) the schemes undertaken under Urban Infrastructure and Governance (UIG);
(c¢) whetheritis a fact that Warrangal has not been included in UIG; and
(d) if o, thereasons therefor ?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT (SHRI SAUGATA
ROY): (a) Warrangal has not been included under Urban Infrastructure and Governance (UIG)
of Jawaharlal Mehru Mational Urban Renewal Mission (JNNURM) as a Mission city. However,
Warrangal is covered under Urban Infrastructure Development Scheme for Small and Medium
Towns (UIDSSMT) and a project on Water Supply has been sanctioned with the approved cost
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